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(I) M i  time teacher-R*. 175-350 plus 

usual allowances admissible to the teachers 
dfoder M fai Administration.

(ii) 1'wo-pwt time teachers appointed on a 
consolidated salary o f Rs. 1 SO p. m. each.

.M te a f ttm fM o n p l Manager? *® Man 
PiiMic Undertakings

K&03. $HR1 A. N. CHAWLA : 
SHRI SHASHI BHUSHAN : 

Will the Minister of FINANCE 
pleased to state :

be

(a) whether Government are working out a 
framework for building up a cadre of profe­
ssional managers to man the public sector 
undertakings;

(fa) if  so, the estimated number of such 
{*nom  required for the present public 
undertakings and those to be set up during the 
Fourth Five Year P lan;

(c) whether the details regarding appoi­
ntment procedures and the cadre have been 
worked out; and

" (d) th< time by which this is likely to be 
finattsed as One year has already elapsed when 
Government had a&ked the civil servants to 
opt either for the administrative or the pro­
posed management cadre ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH) * (a) Yes, Sir. It is Government's 
j?on»tant endeavour to build up a team of 
manager* professionally competent to 
take care of the public enterprises. However, 
Government do not intend to have a separate 
sardine for such management personnel.

(b) Additional requirements at the senior 
levels for existing units and units likely to start 
operation in tha JFourthJFive Year Plan period 
would be approximately about 500 senior 
managers in the scale o f  Rs. 1600*2000 
nod above.

and (d). I t has afready been sta>ed 
that Government do not propose to start 
f  n ttr  aervficn t a  fill managerial pott* 
m  PifW|c rn ttap tim *  liownvnt, Government

have been layingdown guide-lines and assi­
sting Public enterprises in  ensuring that aoJ- 
table ^ personnel am recruited, that thqy are 
properly trained and that they are  ̂properly 
utilised* Such guide lines are being evtilvfed 
on a continuous basis as a Result o f coasfant 
study o f  the factors involved and decamp­
ments taking place in the field of mawM** 
tnent education.

Grant of Loan to Kerala

3204. SH RIM ATI BHARGAV1THAKA- 
PPAN : Will the Minister of FINANCF be 
pleased to state ;

(a) the amount of loans provided by the 
Central Government to the State of Kerala 
during the financial Years 1968-69, 1969-70 
and 1970-71;

(b) the total amount of interest accrued 
thereon during the said period;

(c) the amount of loans sought by the 
State Government for the financial vear
1971-72; and

(d) the rate of interest to be chaiged the­
reon ?

THE MINISTER OF STATE IN THr 
MINISTRY OF FINANCE (SHRI K. R 
G A N E SH ) : (a) Central loans advanced to the 
Government of Kerala amounted to' Rs. 
29.19 crores during tne financial year lw»- 
69, Rs. 47.66 crores during 1969-70 and Rs 
51.12 crores during 1970-71.

(b) Interest on Central loans due and 
recovered from Kerala Government during tne 
years 1968-69, 1969-70 and 1970-71 amounte 
to Rs. 9.28 crores, Rs. J&.27 chores and 
Rs. 11.50 crores respectively.

(c) Th* c»ntt*l
KfttlaStatt m otor M W  lad**; * *  
loam »mo>uitin» to R». M-SO cretCT.̂
•ion, the State O M IM M  
loom tn Jiett o f Smdl Saving* 
for tirn a a m  C e tto fa  “ suite
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